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Ierhe TRt
R faurmesm Afuftaw T TSauTel et Feet ARy T hod fatrew s
fafr 7 =ma frvree sl fadad (FEt AAE).

ERRATA

In the English Translation of the Maharashtra Stamp (Amendment) Act, 2015
(Mah. XX of 2015) published in the Maharashtra Government Gazette,
Extraordinary No. 47, Part VIII, dated the 24th April 2015, at pages 1-12, on
Page 8, in line No. 28, for “decesed ”, read “ deceased ”.
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